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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL HYDER&BAD'QENCH HYDERAGAD .~

0.A.N8.894 of 19592, |
Dated: 22.2.1995,

Betusan

P.P.Kurain ‘ P Applicant

And '
-
1. UOirector General, EME, Army Headquartars, OHQ PO, Neow Oalhi.

2. Tha Commandant, Military College, EME, Trimulgherry, Smc'bad.

L N

Respondants l

5ri. K.3udhakar Reddy

L]

Counsaml for the Applicant

Counsel for thae Raspondents : Sri. #.R,Dsvaraj, Sr. CG3E, !

CORAM:
Hoen'ble FMr. A.V.Haridasan, Judicial Member

Hon'ble #r. A.B.Gorthi, Administrative Member

Cﬂntd:ld .2/-‘




O i.No, 894 /92 | Date of

!

Order: 22.2.95

X &S per Hon'ble Shri A.V.H@ridasan, Member (Judl,) [

Heard Mr.N.R.Devraj, learned Stgnding'

counsel for the respondents, | The application is filed
by the applicant impugning thé oider dated 31.4,94 by
which he wa§ posted‘outside 5écunderabed t? Baroda on
transfer, MWnen the application came up fof final hearing
today learnéa counsel for the!respondents States that

the application has become inéructuous as the applicant
has since retired dn Supérannﬁation on 31.4.94. As the

applicant has retired from service, the application

: .
has become infructuous, Henceithe Sae 1is dismissed

"~ qA.B .GORMHI) ! (A,V,HAR IDASAN )

Member (Admn, ) \ Mehber(Judl.}

Deted: 22nd February, 1995

as infructuous, No order as to costs,

{Dictated in Open Court}
|

e

' : A ;-

. ; Oy. RTglatrarkJudl.)
Copy to:- '
1o Director Gensrel, EME, Army Headguarters, BHG BO, Nsw Dalhi.

: |

2. The Commandant, filitary Cellegm, EME, Trimulgharry, Sec'bed.
3. 0One copy te Sri. K.Sudhakar Reddy, advocate, DﬂT, Hyd,
4. One copy to Sri. N.R.Deveraj, Sr. CGSC, CAT, Hfd.
S. One copy te 8ibrary, CAT, Hyd.,
6. One spare copy.

Rem/- ' |
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